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MATTERS UNDER RULE 377*

MR. SPEAKER: Item No.16, Matters Under Rule 377. All the matters listed for today would be treated as laid on the Table
of the House.

...(Interruptions)

Title: Need to exempt the patients of O.P.D. and general ward from paying medical fee at Indian Institute of Medical
Research, Chandigarh - Laid.
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* Trated as laid on the Table



